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PREFACE 

This publication coDtaiDS a brief resume or the work done by 
Eighth Lot Sabha during it" Fifth Seiaion i.e. from 20th February to 
8th May. 1986. 

New DELHI; 

Jrme. 1986 

Asadhtl. 1908 (Saka) 

SUBHASH C. KASHYAP, 
Secretllry-(hrterlll 
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RlSUME OF WORK DONE BY THE EIGHTH WI: SABHA DURING 
THE FIFTH SESSION FEBRUARY-MAY, ttl, 

1. DURATION OF SBSSION 

Date of CODUDeaClmeat 

Date of adjourameat sf". .. 

Date of proroptlOD 

Number of,daY' of alttia .. 

Number of bours of 1i"lap ... 

20 February, 19U 

8 MaJ, 1986 

12 May, 198' 

48 

359 hours and' 18 mID ... 
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16. QUESTIONS 

(I). Starntl 
(a) Number of questionl put down iD Question 

LillI ior oral aDl1rerS 
(b) Number of questioDi orally aDlwered 

(/) Sho,t Notlct: 
(a' No. of q .. tlODI put down for oral aDlwer. 

(b) Number of QUes,iODI orally aDlwered. 

(III) Unl,arml 
Number of qWlltionl for which written anlWen were 
laid lacludin, these put down for oral aDlwen but 
Dot reacbecl for oral anlwer (_cludiDI one SNQ 
wbich wu laid on tbe Table) 
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19. SPBAKER./DBPUTY SPBAKBR/CHAIRMAN 

St. Subject 
No. 

1. Adjournment of HoUID at 
4.30 P.M. on 28.2.1986 
and re..auembl, at' p. M. 
for the· praoatatiOD of 
Geaeral Budp'. 

2. Refereac:e to the tra,edy In 
tbe Kumbb Mela at Harl .. 
dwar resultllll la larae 
Dumber or deatb. aad ID-
Juri. to IOVWaI otber •• 

3. FIxation of littilll or the 
. 801110 OD ThUrsday, 8tb 
May, 1986. 

By wbom 

Speaker 

Speaker 

Speaker 

Date 

28.2.1986 

15.4.1986 

7.6.1986 



20. STATEMENTS 

(I) . Suo molu ltat __ 11 .ade/lald by MlDliten IIIIder Rale 372 

81. Subject Name of tbe Dale Time 
No. MiDiltor takeD 

2 3 4 5 

H.M. 

.1. OOWI'DmeDt busloetl for Sbrl H.K.L. 2J .2.86 0 14 
tbe weele commeacia. the Sh.,.t 
25tb February. J 986. 

2. Statutory minimum price Sbri Bula Sinlb 21.2.86 0 02 
for raw jute tor J 986.87 

3. Roleale of additional d.arneis Sbri Vishwanath 27.2.86 0 02 
allowance 10 the Ceatral Pralap Sia.b 
OowrnlllODt employees and 
allO dearaCII relief to pen. 
sionen iacludial famil), 
. penslonerl. 

4. Governmeat busiDCII for Sbri H.K.L. 28.2.86 0 10 
tbe week commencin. tbe Bbalat 
3rd ~arc  J986. 

'. Railwa)' Iccidcmt which Sbri BaDli Lal 28.2,86 0 02 
occurred OD 28.2.1986 
between Tollicber)' and 
Maho StatiODI of SoutberD 
Railway. 

6 •. GoverDment bUIID!:SI for Shrf H,K.L. 7.3.86 0 07 
tllo wock commoDcin, tbe Shalat 
10lh Much, J986. 

7. Pailure or CODI'ilutioDII SlIri p.V. Nar .. 10,3.86 0 01 
Machinery iD Jammu and limha Rao 
Kashmir. -

'0 



1 

8. 

9. 

2 

Formation or a Corpora-
tion ror Bombay· and Deihl 
Telephone Systems u well 
u tbe oveneu Communi-
cation Servic:ol. 

Grant or certain concel· 
Ilonl to penliooen. 

10. Fiodin.. of tbe 'Court' 
appointed to inVOltilate 
into tbe circum.tancea or 
the craib or Air India 
Jumbo Jet 'Kaal'hka' 00 
23rd lune. 1985. 

11 •. Government BUilne. for 
tbe week commeacial the 
17th Marcb, 1986. 

12. &cape or priloaen rrom 
l1bar lail. 

13. Wltbdrawal or the Ravl aad 
Beal Waten Trlbunjll Bill, 
1986. 

14. Oarlfylnl certain remarkl 
made by tbe Mlallter In the 
HoUIII on 19tb March, 
1986. 

1 5. Centra) &clae duty concea-
IIODI to Small Scale InduI-
trieI. 

16. Bltabliabment or an Export 
Development Pund. 

17. Loll or two AN.32 transporl 
Aircraft on 22nd and 25tb 
Marcb. 1986. 

18. Extenlion or tbe scheme ror 
indultriaillation or backward ..... 

51 

3 4 

Shri Ram Niwu 
Mlrdba 

11.'.86 

Sbri p. Cbidam-
baram 

Sbri lqdllh 
Tytler 

Sbrl H.K.L. 
Bbalat 

Shri Ram Nlwu 
Mirdba 

11.'.86 

14.3.86 

14.3.86 

17.3.86 

Sbri B, Sbankar.. 18.3,86 
nand 

Sbri Yopndra 24,3.86 
Makwana 

Sbrllanardbana 31.3.86 
Poojary 

Sbrl lanardhana 31.3.86 
Poojary 

Sbri Arun Sialb 31.3,86 

Shrl M. Aruna. .' 1.4,86 
cbalam 

H. ~ 

o 06 

o OJ 

o 01 

o 13 

o 04 

o 04 

o 01 

C) 02 

o 02 

o OS 

o 01 



I .1 

19. Reported plans of tbe Union 
. Carbide CorPoratioe . rer out 
of court leulemont of com-
pealation clBlma or Bbopal 
IU victims. 

20; Certain modiftcatlons to the 
budlOt proposals·· proscdted 
to the Houte on the 281b 
February, 1986. 

21. Certain further modifications 
to the budlet propoeals pre-
sented to the House on the 
28th February, 1986. 

22. Award of contract for H.D,]. 
II. plPtline. 

23. Bombinl of Tlipoli and Ben-
ghazi cities or Libya by U.S. 
lircraft. . 

24. National Education Policy, 
] 986;· 

25. Government businesl for the 
week commencing tbe 28th 
April,· 1 '8~. 

26. Detection of lome case! of 
AIDS virus Infection in 
Tamil lIladu and the step' 
laken by Government to pro-
vent the Iplead of AIDS 
Infection in the country. 

27. Development in Punjab.· 

28. Visit of NAM Ministerial 
Group to Libya (Tripoli) 
and U.N. Hcadqu 'rters, N!w 
York from April 20 10 April 
2S, 11)86. 

S2 

3 4 

Sbri Narayan Dult 2.4.86 
Tiwari 

Shri Vishwanath 
Pralap Sinsh 

Shrl Vi,bwaoath 
Pratap'Slogb 

Sbri Chandra 
Shekhar stogh 

2.4.86 

3.4.86 

7.4.86 

Shri B.R. Dbalat 15.4.86 

Smt. SUibiia 
Rohtaal 

Shri H K.L. 
Dhaaat 

21,4.86 

25.4.86 

8mt. Mohsina 29.4.86 
Kidwal 

Shrl P.V. Nar.- 30.4.86 
silIlha aao 

Shri D.R. Db .. at 2.5,86 

H. M. 

o 03 

o 03 

o 06 

o 04 

o 07 

o 02 

o 13 

o 04 

o 01 

o as 
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1 2 3 4 5 

~ M 

29. Government bUll ... for Sbri H.K.L. ~. .86 0 ,18 
the remaiDln. part of the BbaJat 
Sealoo. 

·30. GovemmODt'. decl.loD 00 Smt; Mohlloa 2~ .86 0 03 
tbe aeport of tbe Medical Kid".i 
Education Review Commit-
tee. 

31. 10ccntiYel for Export Pro- Sbrl,JaDardhaoa ~ .86 0 01 
motioo. Poojary 

32. Obeervaace of holiday 00 Shri rajiV. Gaodbi ~ .86 0 01 
aceouot of 125th Birtb 
Aooivenary of Gurudev .. 
Rabiodra Nath Taaore. 

- C1 , n' • .,. > ,. d 

.Also laid 00 the table a copy of the Report-of Medi.1 Educatioo Review 
Committee aDd a Itatemeot iodieatiol tbe decision of . thl! GoveromODt 00 
tbe recommeodatioa of tbe Committee, 
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(IV) Mati .. Vader' Kale 377 
I 

(a) Details of MaHin ra .... 

~ ~ 
SI. 
No. 

Subject Nameof-.-. 
wbo fai ... tbe 
matter 

1 2 

1. Need to raise tho Iupport 
priCOl of all all"icultural 
produce by about 25 per 
coat to .. un remuaeratift 
pricea to tho aariculturiltl. 

2. Need to develop DortberD 
part of bala to attract 
touriat tramc. 

3. Need to aet up IDdUltrla1 
UDitl ID MadbubaDI district 
or Bibar to provide .. IDrul 
employmeDt to tbe local 
people. 

4. Need to mlb arrlDlomoDtl 
for adequate lupplln or 
coal to Indllltriea IDd 
Imall acale altl In Orl ... 

5. Need to divert sbipi from 
CocbiD, Maaplore ud 
TuticoriD porta to tbe Call. 
cut/Boypore port t. proylde 
_plo,....t to the IclIe 
workerl at tbls port. 

6. Need to provide flDlDclal 
... lalaDCO to the tUDO of 
RI. 500 CI'OI'OI to Stato 
GOftfDmeDt of RajutblD 
to meet the acute drouabt 
altIIItloo. 

7. Neild to lako ar .... t ltepa 
for t1lD11y complotioD of 
bla projecca to obYlate 
acaIalioD ID coat. 

3 

Sbrl K. kamacbaD· 
dra Reddy 

Sbri Mallappally 
RamacbID. 
draa 

Dr. G .S. llIJhaDI 

Sbri AdlQtl PrUla 
Sethi 

Dr. K.G. Adiyodi 

Sbrl Villdbl 
ChaDder jain 

.. j, 

Sbrl MOoa' ciiaDd' 
D ... 

1 
I 
I 

Date 

4 

I 

TiQle 
laUD 

H M 

~ 25.2.1986 0 14 
I 

I 
1 
1 
j 

, 
I , 
I . 



2 

8, Need to inltruct Uaited 
Bank of India to IiberaU. 
III policy ia respect of tea 
flnancln, to enlure re,ular 
low of fundi for lmootb 
runnln. of tea .. rdena in 
upper Auam. Cacbar. 
Dooarl, Terai and Dar-
jeoU"I, 

9, Need to teke remedial 
mouurel to moot tho le-
vere drou,bt situation in 
Gujarat, 

I 0, Need to a .. 111 tho dam ... 
cauacd duo to recent hail. 
Itorm in Vldharbha re,lon 
In Maberubtra and to pro-
vide neceuary relief to'the 
people, 

II, Reported reduction in tbo 
IInctioned ,ranll for 
Tude Thermal PrOjectl, 
Falzabld, UUar Pradelb 
and uracnt need to comp. 
lete tbe project speedily, 

12, Need to provide adequate 
financial uliatanco to tbe 
GovCfnment or Rajutban 
to livo relief to tbe farmers 
affected by heavy raiala .. 
and bailatorm, 

1 3, Need to take mealurea to 
lolve tbe problem of IndUl-
trial Ilcknell in Weat 
Beapl, 

J 4. Need to live 6naDCia ....... 
tlDee to tbo tbroe iDititutes 
in Bihar namely (J) Pall 
IDIUtute. ala ~a (II) Pn-
bit laatltute, Vaiabali and 
em) Inltltution of Private 
Pandill matID" PanchaDp. 

57 

3 

Shri Anaoda Pathak 1 
I 

Sbri Ahmed M. 
Patel 

Sbri SaDwarl Lal 
Puroblt 

Sbri RaID Pyare 
Suman 

Shr' Sbanll 
Dhariwal 

Sbr' Prlya Ranjan 
Du "uDlbf 

Sbrl C,P, Thakur 

, 
J 

l 
\ , 
, I 
I 
J 

1 
I 
I 
I 
I 
I 
I , 
t 

, I 
I 

J 

j 
I 

I 

.. 5 

H  M 

2',2,81 o 14 
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1 S. Need to take urgent steps 
to protect the blstoric: fort 
at !Churda in Orilsa and 
to luue commemorative 
postal stamps In memory 
or "Jai Rajauru" and 
"Bulli Jaaabandu". 

16, Need to witbdraw tbe cIr. 
cular Islued by tbe 00· 
vernment or India rCilard. 
In, reaiatration of private 
medical practitioners and 
to amend tbe Medical 
Council or India Act, 

J 7. Need to amend articles 
3 10 and 311 of the Coni. 
tltution. 

1 8. Need to arant licence to 
tbe Banaalore Water Sup-
ply and Seweraae Board 
for MUina up of wirelCli 
communication :Iyetem. 

t 9. Need to live cl.rance to 
the Sidhmukb and Nauhar 
Canal Projects In Raja. 
Ithan. 

20. Need to live publicity to 
casel or fraud In bankl 
and to reveal the narnel 
of culprits and the nature 
of punisbment liven to 
them, 

2 1. Need to provide financial 
a.,lstaDee to the rarmen 
afrogtcd by bail.torm in 
Morena diltrict 'of Madhya 
Pradesb. 

S8 

3 

Sbri Chintamanl 
Paniarahi 

Dr. A. Kalanidhi 

Sbri Ajoy Bilwal 

Sbri V.S. 
Krishna Iyet 

Sbri BirbaJ 

Shri D.N. 
Reddy 

Shri Kammodllal 
Jatav 

1 
I 
J , 
I 
I 
I 
I 

4 s 

H M 
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-----------------------------------------------------------
I :2 

22. Need to let up a reaoarch 
Ceatro at ltaaanaod ia 
Kerala for coaductial 
r_rcb oa loat narial. 

23. Need for early completioa 
of tbe oa·loial lift.canal 
irriIBtioa projects ia the 
billy rqiODl of tbe coua. 
try. 

24. Need to provide froo rail. 
way panes aad olber 
ameaitie. to all tbe freedom 
ftlhten la tbe couatry. 

25. Need Co Irant relief to the 
victims of beavy saowfall 
ia Jammu &: ICubmir 
State. 

26. Need to drop tbe proposal 
of sbiftlal of Thorium 
plants of ladiaa Rare Bartb 
Ltd., from Bombay to 
Ori .... 

27. Need to briol Vasai, 
Nalasopra aad Virar areas 
of Mahansbtn uader tbe 
jurisdictioa of the propo· 
sed corporation of Tele-
communication for Delbi 
aad Bombay, 

28. Need to take over the 
Sitamarbi Balmati Irrl ... 
tion Project aad complete 
it at the earliest. 

29. Need to solve tbe problem 
of miainl projoctl omaaatiDl 
out of iroa oro aad maa. 
IBnOle miDel la the diltrict 
of Goa. 

3 

8bri I. Rama Rai 

8bri Mohaa La! 
Jbikram 

Sbri K.N. Pradbaa 

Prof. Salf.ud.Dia 
Soz 

8bri Sbarad Dilbe 

8bri Anoop Cbaod 
Sbab 

8bri R.S, Dlrbar 

Sbri 8bantaram 
Halt 

I , , 
., t27,2.86 

I 
I 
I , 
I , 
I 
I , 
J 

1 , , 
I 
I , 

H M 

o 01 
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30. Need to Imprea9 UpOd Sbrl Vlrdbl I 
Punjab Government to ChaDdor JalD I 
band over tbe control of I 
headquarterl of aopar, I 
Harlka and Ferozopur to I 
Bbakra Deaa ManaplBODt 

~ Board u per proviaionl 4.3.86 0 12 
of Punjab ao-orpaisation I Act, 1966. 

I 
31. Need to Ilart a carpet Shrl p. I 

tec:bnoloay Ceatre at Bba. Kolandaivelu I 
vanl Taluk ia Tamil Nadu. I 

J 
I 

32. Need 10 tato llvere mea- Sbri Mool Cband I IUrol to ItOP tbe publica. Da .. 
tlon, publicity ind we of 

I obscene Iileraiure ia tbe 
country, preacrlbe luc::b I 
literature and punjab tM I 
,ullty perSODl. 

I 
33. Need to ro ld~ financial IIbri M. aalbuma I 
... lltanco to tbe tuae of Roddy I 
aa. 300 croretto tbe Go. I 
vernment of Aadbra Pra. 
deab and take up tbe pro. 
jectl of Polabaram and 
Telup Oanp to meet tb. 
drouabt IhuatiOa provaillnl I 
in aayallClClma Jnd Telan. 

J lana areas or tbe State. 

34. Need to Improve the Shri JlUhar , 
workin, of telec::o ~ . Sinab I 
cation lyatem in Kota and I Jbalawar diatric::tl of Raj. I Dtban. I 

Need to lOt up a che ~1 
I 

35. Stat. Vidyanli I 
baled fortiliur factory Chaturvodi I in Tiutapl'b ,district of 
Madbya Pradeah. 

I 
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36. Need to lift the ban 00 Prof. Naraln 
tbe fllJlnl up of emiltinl Cbaad Paralbar 
vacaoc" and tbe creation 
of new pollS in tbe P  "  T 
Department. 

I 
31. Need to make rellstratioD Sbri Sbantl 

I of marri ... obliptory. Dbarlwal 

31. Need to provide morc finan- Smt. Ulba I 
cial auiltanco to tbe State Cboudbary I 
Government of Mahara. 

~ Ihtra to 101.." the problem 5.3.86 0 14 
of drlnklnl water In tbe' I 
State. I 

39. Need to tate Sbrll. Rama 
I neceuary 
I meaaul'Ol to provide facUi. Ral I tin to ftahermeo at 
I Kuaraaod harbour in 

lCeraia. 

40. Need to intervene for Sbri Baud .. 
IIft1q lockout of all Acbaria 
. . . ~ OII'lOinl pro. 
jectl for settlement of the 

I demandl of the employees. 
I 

41. Need to acble.." tbe ob- Sbrl Ramalbray I jectlWII laid down In tbe Prasad SllIIb 
Sixtb Plan for NlDoval of I 
poverty and uaecnploymeot I 
in Bihar. I 42. Need to provide financial ShrJ Mublram 

I aulltanco for the con. Salkla 
Itructlon of dam acrosl 
Subanlfrl river to cODtrol I ftood. and &0 provide 

J irriptioa racititin and 
power to AUlm. 

43. Need to supply ria Prot. Nirmaia 1 macblnes to Govel1llllODt ' Kumarl I 
of ~t aa ~o provide Sbaktawat 

I drlnkina water to people 
In Cblttorprb. I 
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44. Need to attacb pantry car Sbri Sriballav J 

to tbe Uttal/Kalia .. PaDilrabi I Bxpreal train and attacb 
Allababad bolie to it for 
tbe convenience of pilirimi J 
loin, to Allababad. I 

I 
45. Need to take neceaary Sbri Gopala I 

meuurea to avoid conflict Krishna Tbota I 
betwee.n tbe boat OWDera I 
and flsbermen of OriSll I 
aDd Andbra PradOlb. I 

I 
46. Need to provide adequate Smt. Jayanti I 

I funds for tbe eXpaDlioD Patnailt 

I of exlatial main telepbone 
. excbaqe at Bbubaneswar I durinl Seventb Plan. I 

47. Need to direct tbe Raj- Sbri Birbal I a.tban Government to 
stop recovery of dues from 
farmcrs of tbe Jndira I 

6.3.86 0 Canal Project arel. r 12 

48. Need to declare I 8 spccia Sbri Somnatb I 
I of birdl in Ori ... u Ratb I cndanpred lpeciu to save I them from extinction. 

I 
49, Need to lay OD tbe Table Prof. Madbu I 

of the HOUle tile full text. Deadava .. I 
of tbe opinions of Ministries I 
of Home aDd Law ftSard- I 
ial Bill on Muslim women. I 
pendlnl In Lot Sabha. , 

I 
I SO, Need to pay property tu Dr. A. 

I 
to tbe local bodiOl on the KalaDldbi 
buildlQII owned by the 
Caural Govvameat ~ I TamiJ Nadu. 
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51. Need to take oeceaary Sbri nal I 
.tepa to atop tbe closure Chaader Jila I 
of diamond aad ItoDe I 
quarriellD PaDua district J or Madbya Pradelb, 

52. Need to take nece .. ary Sbrf Mool Cbaad 1 meuUtel for upUrtmeot or Dasa 
Adivaala In Pall district of 
Raja.lbaD, 

S3, Need to provide Rs. 100 Sbri Sbarad 
crorea al Ifllnt to Govern- Dilbe 
ment or Maharasbtr. for 
bouslna/alum clearaDCO iD 
Bombay. 

54. Need to·aet up a watch Sbri p, 
allembly UDit or HiD- Namual 
dustan Macbiae Tools iD 
Ladakb relloD, 

55. Need to complete COD- Prot. Narain 
struetlOD or SwaD Chan- Cband Parasbar 
aeUlltioD project aDd 
Shlvallk project 10 
Himachal Pradelb duriol 

~l ,3.86 the Seventh Plao period. 0 09 

56, Need to take aecelllry Smt. Madburee 
lIICIIIureI to provide drio- SiOlb 
tiD. water ia tbe vilqe. or 
Puraea diltrict or Bibar. 

S7. Need to lIoction Iraat to Sbrl Nlrmal 
State Goveroment of Uuar lCbatri 
Pradesb for providing 
drinkiDI ",ater to the 
people of Faizabsd and 
Barabanld diltricll, 

58. Need to provide bulc civic Dr. G. Vijaya 
all101litiei to raidenla or Rama RIO 
CaotoDIDCDt area or So_ 
CUDderabad. 
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59. Need to remove visa Sbri Balwant I 

difficulties ror people or Sinlb I 
Indian oritlin In U.K., Ramoowalia I 
U S.A •. Canada, Malayaia J and Singapore. 

60. Need to cbeck the uDder- Sbri Jagdiah 1 
around water pollution Awasthi .1 
caused by wast.. relnted I by Kanpur Chemical 
Worka. I 

Shri Mullappally I 61. Need to provide more I airport racilitiea In Kerala. Ramachandran I 
I 

62. Need to jncreaae tbe Sbrj Chitamanl I 
montbly and quarterly Jena I 
quota of kerOlale oil to tho I 

State of Oria ... 

63. Need to take neceual) Shri Ram Pujan 
measurea to ensure Patel 
remunerative prices or 
aericultural produce 10 tho 
farmers. 

64. Need to set up branchea Sbrl Kanwar 
of all Selectien Boards Ram 
ror recruitment in Banks tll.3.86 0 13 
in Bibar. 

I 
65. Need to live, UlllDt to the Sbri p. I 

Bill passed by, the State KolaDdalvelu I Government cJC Tamil 
Nadu relardlnl taklnl J 
over or Madru Race I 
Club. I 

66. Need to let up a Com_ 8mt. U.ba 
I 
I mittee to look into tbe Thakkar I ar1evancea of lmall fiaber-

men In Kutch, MandY! I and Budreabwar diltricta t of Gujarat. I 



2 

67. Nood to live cmploymoot 
to the land boldora wboso 
land, havo been acquired 
in Ramllundam and 
Viukhapacnam in ADdhra 
Pradesb for construction 
of National Thermal 
Power Station and Steel 
Industry. 

61. Nood 10 tlke measures to 
.'eluard the interelta 
or Cotlon Irowers of 
Gujarat. 

U. Nood to provide jobs to 
lhe dilplac:ed peraons In 
Viaaltbapalnam Stoel Plaot 
aDd 10 ablOrb atloaat 
3000 more perBoill berore 
completion of first pb ... 
of the project. 

70. Need to arrlDp Ii .... 
toloc::ut of CIr· PoatiVl1 
or Lord Sbri Japnnatb 
held every year at Puri 
Dbam. 

. 71. Noed to renovate SolIe 
caDal and elltonlion or 
dbtrlbutol')' from Dbana to 
Paroo and repain 0( 
Iturlturi liDO. 

72. Hood to diapoeo of tbe 
aUMlandaAl fcrtllimr at 
I reclucedprice either 
tbrouab PoodCorpor. 
II loa of India or Iny 
otber II'Oncy. 

73. Need 10 tate DIICOIIII'J 
mea.rea to conttoe the 
IGOda In MablDadl buin 
in the districts of Cuttack 
and Purl. 

65 

3 

Shri C. Janp 
Reddy 

Sbri Ahmed M. 
Patel 

Sbri Bbattlm 
Sriramamurtby 

Sbri CblDtamani 
Panllrahi 

Sbri C.p • 
Thakur 

Sbri Anoopcllaod 
Slaala 

Slari Braja 
MobIIl Mobaety 

I 
I 
I 
I 
I 

.1 
I 

J 
1 
f 
I 
I 
I 
I 
1 , 
I 
I 
I 
I 

4 

I 

~12.3'" 
I , 
1 

I 
I 

If M 

• It 
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74. Need to amead the Sbri Dlnesh I 
Porelpen (DetermiDation 
." Tribuoall) Act, 1983. 

Goawaml 

I 
?S. Need to attrllCt more Prof. Saff.ud. I 

foreilll toarl_tl to India DiD Ioz I particularly from Middle. 
.Itern, Gulf aDd Soulh. I 
culerD coaotries. I 

I 
I 

76. Need to provide all Sbrl Jujhar , 
f&ellitiol to oraOlo Iro. Slnlb r 
wen in Jha'aw... district 

J of RajutilaD. 

77. Need 10 tate immediate IIhr.8.0. , 
measures for relumptioD Ohola" I 
of worll: at the Sa'toDD I 
Dod; Jo1shinl Harbour, I 
Bombay. I 

r 
71. Need to slar. a deW traia Shri Shant' r 

from Rellam or Kota 10 Dllariwa' 
, 

Deihl and allo jDcreBle I 
tbe reacrntioD quota for I 
the palleDlera iD the t 
traiDI palsiDl tilrollib , 
leota. , 

I 
19. ~d 10 let up Nitroaen Sbri R.P. r 

Fertilizer Pllnt 'a Tand. Bu .. _ t 
Telaail 01 Faizabad district I 
and also some bia industry I 
in Tendaaj Kalan for thl:! I 
dndopmt"nt or (hie beet. t 
ward ar ... I 

rI3.3.86 0 t2 

10, lIfeed to pro,ideflnancial Stlrj 1'<: , 
_iltance h, commercial MohaDda • t 
• nl:s 10 tbe Houato, 

f 
Beards for a'qui.illon and 
dewlopmeDl or land. 
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81. NeocI to raile credit limit Sbri V.S. 

Baed by HUDCO aad per. Vijayarqbavaa 
mit blob to advance IOIDI 
for tbe propoteel COIl-
structiOD of bouses for 
tbe weaker IeClious 01 
people ia Kerala. 

82. Need to link southern Dr. V. 
riven witb Northern Veotatelb 
Piver. aDd Western Riven 
witb Ealtern Riven. 

83. Need to eaptore fea.i. Sbri Somaatb I bility of .labli.binl Rlth 
nuclear power project in 
Ori ... I 
Need T.V. Sbri Hariah I 84. to set up I Tran.mltten in Basesbwar. Ran. I Beriaaa, Didlbat, Dbar. I kula aDd MUDtiyar, in I Uttar Pradoab durla, I Seveatb Pive Year Plan. J 

85. Need to establisb a chain Shri Somaatll I or Coast Guard Stations Rath 
all alODl tbe 200 IDiIoa 
01 .. coast 01 Orilla. 

8(;. Need to arouad Boellll SIDt. Klabori I 741 aircr,aft aDd conduce SIDba 
aecc •• " lellI to delermiae I tbeir Itructural defectl to I ..... aafet1 01 patIeDBeI'I. 

I 
81. Need to cake over tbe Sbri Blanri I 

maaapment 01 BmPNIII LaI Purobk 
, 

Mil", Nqpur. I 
I 

88. Need CO amend the Delbi Sbrf Aja1 

ll7.3.16 
Reo. Coatrol Act to MuaJarn 
enable tbe defence per. 0 10 
sound CO repla the , 
pO.lllou of tbeir a.o-

I boron retirement. 
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89. Need 10 .,udy the elrecll Shri Pratap J 
of Halley" Comet on lIh.nu harl ~ 

f IDdi.n clim.te. 

90. Need to I.ke Slept 10 Shrl V. I 
• Iure renumer.'lve pricea Sobb.nad ..... I to tobacco ar~r •• set w.ra R.o 
up a Tobacco Corporation I for Baed! Tobacco aud 
laactlon more 'mouey for I .... rcb on Tobllcco. 

9]. Need to live adequate Shrl K.1I I 
compensation to tbe Pr.sad P. ~  

I 
OWDcrl or tbouund. of 
cattle whicb died recently 
In.n epidemic in Bihar I 
.nd I.ke immedla,., ItCPS , 
to save the lick taule. J 

92. Need to reclify lhe map Shri BahYJDf 1 publilbed In a European Sinah 
ecoDomic m1a3zlne ell. Ramoowalia 
cludiDI J & K and some 
olber parll of India from 
the  territories of India. 

93. -Need 10 declar: Patna Shri C.P. 
Univcrlity a c:ca.ral uni. Thakur 
venJty. 

94. Need to construcl a DCW P.roI. K.V. 
bl'idae in place of the Thoma. 
Maltancherry bridae in 
Kerala. J18•3,86 0 10 

". Need to ensure early Prof. K K. 
clearance of the acberno Tewari I 
for mOOerniution or lhe I 
Sone canal pcndlna with ,. 
the PlaDDin. Commiellon. 

1 
96 Need 10 .rant clearllce to Silri Somnatll t 

tbe Petro-Chemical Projecl Chatterjee I 
at Haldia in West Benaal. I 
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97. Need to reroute Kalbl 
Express tbrou,h Jaunpur-
Pra'apprb and laerealO 
tbe I'CIervatloa quota la 
an tnla. paula. throu.b 
Akbarpur JuactioD. 

98. Need to lOt up Indunrie. 
ia Central leCtor in Raj-
a.'baD. 

99. 

100. 

101. 

102. 

103. 

Need to direct the .tate 
Government to atop defor-
CItation in tbe district of 
Ba.'ar 10 Madbyia Prade.b 
and 10ltead make erranp-
mentl to luppJy wood 
from Bodb.hat i Duhan 
area to 'the consumer 
storea or the district. 

Need to draw up a Natloaal 
prOilramme to celebrate 
tbe 12Slb Blrtb Annlver-
.ry of Gurudeb ,aabindra 
Natb Ta,ore. 

Need to maintaiq, protect 
aad reDovale' Koouk, 
Bbubaaesbwar, Puri, aad 
other temples ~ lodla's 
cultural berlta,e to Ori •• 

Need 'to set up Eastern 
lodie Development Council 
to ensure the 'balaDeed 
development of castet'll 
lodia, panicular!y West 
Ben,al duria.' Scveatb 
Five Year Plan. 

Need to Improve the ~r
in. of SI. Thomas Mouin': 
cum-Palla.varam COOloa-
meat Board, Madra •• 

69 

3 

-Sbri R.P. 
lumao 

Shri Saatl 
Dh-.rlwal 

Sbri Maaltu I. •• 
Sodi 

Sbri PrJya Raojaa 
DaMual' 

Sbri Bnja" Mobaa 
Mobaaty 

Sbri AsbutOlb Law 

I 
I 

I 
I 

J 
1 
I 
I 

I 
I 
~ 
I 
, I 

t 
I , 
I 

I 
I 
t , , 
I 

4 

• I 
)-19.3.86 

~ l. ,VyjaYlOtbimaia I 
Bali 'I 

I 
I 

5 

H  M 

o II 
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104. Need to loot into tbe ICIlt. 
inl arrangements made 
for handicapped candidatel 
appoarinl in the Banklnl 
service Recruitment Board 
eumination beld in Ban.a. 
lore, 

lOS, Need to allot adequate funda 
by tbe Central ;)ilk Board 
for Improvement of Sericul. 
turo in Anantapur dlltrict 
of Andhra Pradeab, 

1 06. Need to Itart new traiDS 
from IC.aDpur to Bombay 
and Dolhi to Lucknow and 
allO to inc:ro&lC the rOlOr· 
vat ion quota (or IC.anpur 
in Rajdhani Expresl, 

107, Need to sanction abequetc 
'uDda for provldinl drink. 
inl water to Bbopal (rom 
river Narmada, 

108, Noed to coDitruct fly. oven 
on Weatern Railwa, IUbur-
ban IOCtioD or Bombay bot • 
. woeD Bandra and Dobisar 
witb lbe belp or firlDl in 
private IOCtor, 

109, Need to lOt up a unit of the 
National IDstltuto of aporta 
in Iterala particularly iD 
CanDlDOro. 

110, Need to develop the ''Sbaaldoo 
temple" In MereDa Olatr!ct 
of Madbya Pracleah .. a 
lourilt roIOn. 

---.-.. __ .. -_ .. _------

70 

3 

Sbri V,S. Krilbna 
Iyer 

Shrl K. 
Ramachandra 
Roddy 

Sbri Jllidiah 
Awastbi 

Sbri IC.,N Pradban 

Sbri Anoopcband 
Sbah 

Shri Mullappally 
Ramacbandran 

Sbri ltammodlJal 
Jatav 

4 s 

H M 

J 

1 
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11 J , Need to anmt equal pension Sbri Harllb Rawat I 

to all eX.lervicemen lnclu- -I 
dina the eX.lCfVlceman of I 
Burma, I , 

• 
112, Need to Itr!etly enforce Sbri RaDjltlinab I 

I the IIfety rOBulation, in Oaekwad 

f2 ...... the industrial units 0 11 located In and around 
Baroda and allo improve 
IIfety conditions in 
tbese units to avert Bhopal 
typemllhap, 

113, N"ed to take uraent ateps Smt. Krishna 
to clear tbe freedom Sabi 
fiabters' peDalon casel, 

114, Need to araat early Shrl Ramashray 
clearance to the Muhano Prasad SiDah 
dam aDd Puopun Dargha 
Irription projects In I Bihar, 

I 115, Need to take appropriate Shrl MoM, I ItepI to aet up the pro. Mabfooz Ali I posed spinnlaa mill at Khan 
Alil8llj in the district or I Elab, Uttar Pradesh for I tbe upliftment of people I in tbis backward area. J 

116, Need to construct a Shri Mobanlal 1 rai/way line from Maharaj. Jhikram I pur Itation to Mandla I Fort in Madhya Pradosb, I 
117. Need to provide adequate Shri Nareodr. I . relief to the drouaht Budaoia I affected people of Cburu I district or Raj.sthan, I 
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118. Need to take over Aand Dr. CbaDdJa I Suaar Mill in Kballlabad. h~ ar 

Uttar Pradesh, in the Tai;:;atbl I 
intereat of lar.. number I 
of workers and .rmerl. I 

119. Need to open Ayurvedic Dr •• rabbat 
I 
I 

Department in every Kumar Miabra 

I diatrict boapia.l of the 
country and live the same 
salary and other raciUliea I 
'0 Ayurvedic doctora u 

~21.3.86 liveD to Allopath: doctors. 0 U 

120. Need to include Bhayinder Shri S.O. 
area In Bombay Telephone Gbolap 
CorporatioD. 

121. Need to direct Food Shri Birhal 
Corporation of India to 
purcbue mUltard aceds at 
support prlee. 

1l2. Neod to cODstruct an Smt. D.K. 
aifltrip at Gallltot. Bhandari 
Sikkim. 

123. Need to take aocesaary Sbrl Harlbar 
ItOpa to provide adequate SOreo 
tranlport lacilitles in the 
couotr), partieullrly in 
Delbi OD Bandb daya. 

124. Neod to allocate. Iundl Dr. A. 
uoder Plan upieoditure ~a d l 

for the proper mainten-
aoee or 0:r:;nment I 
bulldiDla CODllr ted in J various Statet. 

I2S. Need to direct National Sbri Manku 

1 Mineral DeYeloPIDCDt Ram Sodl 
CorporatiOD to Mt up a 
tin factory In Butar I 
district of Madhya 

I Pradesh. 
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126, Nead to allocate more Shri. Anoopchand 
funds to Telecommunl- Shah 
cation Departntment 
durina Seventh Pive Year 
Plan, 

127, Need to provide air Sbrl Dal 
service to Saaar in Chander Jain 
Afadbya Pradesb, 

128. Need to take measures Sbri Sriballav 
for tbe development of Panlarabi 
Paradeep Port by Onal-
ising tbe South Korean 
packaae offer and com-
pletion of Jakhpura-
BaDapani railway line, 

129, Need to set up small and Dr, V, 
medium scale industries Venkalesb 
in Kolar district of 
Karnataka, ~ 24,3.86 0 14 

130, Need to inltal a hlab Sbri Narendra I 
power T,V, transmitter Budanla I in Cburu district of I Rajutban. I 

131, Need to provide a lutina Prof, K,Ie. 
, 
I solution to tbe boundary Tewari I dl.pute between Uttar I Pradesb and Bihar, , 
I 

132, Need to reconsider tbe Sbri Bhattam I 
decision to import C,A,B, Srlramamurtby I 
signal and automatic train I 
protection .Yltem and the 

, 
lopblsticated Antenna I 
Iystem, 

, 
I 

t33, Need to construct railway Smt, .. adburee I 
brldlCl at Khulbtl Baah Sinab I 
railw8J croalna and the I 
Railway Station in Ban- I . 
mankbi area of Pumea J 4II1ltrlct of Bihar, 



74 

1 2 3 4 5 

H M 

134. Need to coDllder the Sbri ManpbooJ , 
policy of levylDI eltcilO SiDab , 
duty OD commodities of I mua cODsumptioD like 
'pan' aDd 'ciprettca' aDd 1 
to ItreamliDe the proce. I 
dure ,reprdiDI Irant of I 
clearance to Dew brandl 1 
of ciaarettes. I 

'I 
135. Need to IDcrealO the Sbrl Hafiz 1 

Dumber of ships for Haj Mobd. Siddiq 1 
I pilgrims aDd provide 
I subsidy to the pilarims 

traveHiDa by air. I 
I 
I 

136. Need to lOt up a blab Shri Shanti I 
I powered commissiOD to Dbariwal 

I look int., tbe workiDg of 
tbe banta aDd streamline 
tbe procedure for giving 1 
loaDS to the periODS I 
UDder 'Self.employment I 
and lOt up Schemes'. I 

~2 .3.86 0 12 
131. Need to give financial Sbri BalwaDt I 

ualata ~ to the tUDe of SiDah 1 
RI. SO crona to tbe Ramoowalla I 
~r e  of Punjab whOle I 
crops have been dlmaled I 
dllO to receDt hallitorms. I 

138. Need to direct the State Sbri CblntamlDi 
OoverDmeot of Blbar to PaDlarahi 
atop dllCrimiDatioD qaiost 
Oriya Iiquistic minoritiel 
in SiDghbbum district of 
Bibar. 

139. Need to review the policy Shri C. Janaa 
regarding Import of Rayon  Reddy 
arade pulp. 
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140. Need to preserve the 
ancient cultural berita.., 
of Kannluj, modernise Its 
perrume industry and set 
up other indultries. 

t 41. Need to lbolish court 
feea in the country. 

14 '2. Need to ensure the supply 
of wlter from tbe BIn 
Sa,lr dIm 011 Sone river 
to the districts of Mirza-
pur, Allahabad and . Banda 
in UUar Pradesb. 

143. Need to include in tbe 
curriculum or aecondary 
level and adult education 
prOlrammea a study of the 
comparlltive pr08ress made 
by advanced countries, 

J 44. Need to remove the -'Inner 
Line" rellriction impoled 
on Lob.Manali road to 
aive a boost to the tourist 
indultry in J & Ie and 
Himachal Pradesb, 

145. Need to lOt up an Ord-
nanco Factory In Bihar, 

146. Need to includo 'Tharu' 
tribe In the lilt of Scbe-
duled'dbel. 

J 47. Need to auaranleo social 
... urlty to active lport .. 
men aod podormina Irtists 
In the country and allO to 
exempt them from' iDc:omo 
tax. 

3 

Smt. Sheila 
Dixit 

Shrl Jal 
Prakuh 
Alarwal 

Sbri Umakane 
Miabra 

Shri V. Sobba-
nadrceswara 
RIO 

Sbri p. Nama,l) 

Dr. O,S; Rajbana 

Sbrl Ram Baba. 
dut Sinp 

Sbrl Pri,a Ranjan 
Du Munabl 

I 
I 
I 
I 
I 
I 

I 
J 

1 
I 
I 

I 
I 
I 
I 
I 
I 
I 
I 
I 
I 

4 

t3 l.3 .• 86 

I 

j 

I 
t 
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148. Need to let up a T.V. Prof. CbaDdra 

J Relay Centre at Be,ularal, Bhanu Devl 
Bihar. 

149. Need to commence tbe Sbri Sriballav 
8DaDclal year OD lit Sap. PaDI.rabl 
tember to eDlure more 
time for ImplemeDtatioD of 
various development 
1Cbomu. 

150. Need to iDcrcue the pro. Sflri CbiDtamadl 
I curement of Iron ore from PaDlphl 

Don-captive minel from I 
J lakb tODDes to 1.72 lakb 

tODDCI every mODtb and to I 
inatruct M.M. T.C. to ex. I port 3 milliOn tonnes of 
Iron ore every year from I 
Orlsu. I 

15J. Need to 8x the price of Sbri 8.G. Gbol.p I pa lupplled for power 
,.eratioD at Uran, 'Maba. 

~ rasbtra on Coal equivalent 
1.4.86 0 13 

baala. 
I 

152. Need to provide finanr.ial Shrl MullapPIUy 
I 
I 

aa well .1 techDlcal a .. i .. RamachandraD I 
lance. to the State Govern-· I 
meDt of Kerala for the I 
development o~ Mabarah- I 
tra OD Coal equivalent , 
bali •• I 

I 
153. Need to take neccs .. ry Sbri Balwant I 

meaurea to lift the heavy Sln.h I 
Itocks of food.ralns ac- Ramoowalia , 
'-lumula ted in ~u a . 

, 
I 

Need to tau ne ... ry Shrl SomDatb 
I 

154. I 
meuurea to Improve the Cbatterjee I 
worklD, ot telephone 

J Iystem In Calcutta. 
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ISS, Need to expedite tbe work Sbrl Madaa 1 
of &ettinl up Fertilizer Pandoy I 
factories In Jaldiahpur, I 
Sbabjahanpur, Aoola and I 
Badauo and also to 100. 

I demile the macblnery or 
Goratbpur Fertilizer Plant 
In Uttar PradOlb, I 

I 
156, Need to direct State Go- SlOt. Uaba 

t 
vernmeot to adopt mea. Choudbury 
sures for tbe welfare or 
farmera includiDI crop 
Insurance Scheme aod not I 
to resort to power cut I 
duriaa barveatinl aeuon, I 

157. Need to construct a Rail. Sbrl Ram Sinlh 
I 
I 

way over.brld,e DOIr Yadav 

J Alwar Railway Stadon. 

lS8, Need to take mealurel by Sbrl Aooopcbaod 

1 
brlnliolout lui table 101il. Sbab 
latioo to save metropolitan 
citlClS from tbe menace of 
pollutioo, I 

I 
159. Need to issuo commomo. Shri Braja Moban I 

rative Itamps io tho memory MObanty I 
of ,reat leaden of the I 
eo le~1 movement of tbe I country includinl late 2,4.116 0 10 
Qodavarilb Milhra, r 
Need to provide immediate Sbri Sri Harl 

I 
160. I 

relief to the tobacco .ro. Rao 

I wen of But Godavari dil. 
trlcl of And bra Pradesb. I 

161. Need to neon.ider tho Sbri CblntamaDl I 
decilion of cloliq down Jena I 
of R,M,S. Ome. and J Brancb Poat 0 ... 
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162. Need to provide financial Shri Virdhi 1 

assistance to the Rajasthan Cbander Jain I 
Government for undertak. I 
ins schemes for supply oC I 
drinkinl water to the peo- I pie in the districts of 
Barmer, Jaisalmer, Jodh· I 
pur and Bikaner. I 

I 163. Nood to allot bousins sites Sbri Birbal r to Harijans particularly in I rural area. and provide I adequate funds to them Cor I self.employment schemes I under special component I plan. t 
Shri K. Mohan 

I 164, Need to set up electronic J industries in Kerala. Das 

165, Need to allocato more Sbri A, Cbarles 1 fund. for Bettini up pro. I pOled Fish Farm Develop. I ment Allencies and Brack. I iah Water Farmen I Development Allencles in I Kerala, I 
I 166, Need to open an I.T.I. Sbri K. Pradbanl I 

School at DamaDjodi, I 
Orilla to recruit and train I 
Scheduled Cutes/Seho. I duled Tribes caDdidatel r 3,4.86 0 16 
alonllwith other candidates 
to mtet the requirements 
of the project to be set up 
by tbe National Alumi. 
nium Company, 

J 67, Need to provide additional Dr. V, Vcnhtoah 
flnaDcial ... istance to ICar. 
nataka Government for 
providin. relloC to drouaht 
affected people in the 
State. 
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168. Need to verify the articlel 
and their value before 
bookin, the inlured par. 
cell by P & T Depart. 
ment. 

] 69. Need to establilh a heavy 
Public Sector Industrial 
Unit in ltanpur district. 

170. Need to provide more fi-
nancial a .. lstance to the 
State Government of 
Rajasthan for the repair, 
maintenance and comple. 
tion of the aecond Itap 
of Chambal Command 
atea development project, 
Kota. 

111. Need to natlonali." the 
PeerJesa General Finance 
and Investment Company 
Limited. " 

172. Need to take measures to 
protect the employeos or 
Bbarat Electronici Ltd., 
Gbazlabad from upoaure 
to pmma radiation. 

1 73 • Need to include cbllly and 
tumeric In A,riculture 
price and coat Ust .nd to 
fix tbe lupport price or 
chilly at RI. ] 600 per 
quiatal. 

174. Need to rcconlicler the 
deci,ion reprdin, reduc-
tion or the eumption 
limit for Imall _Ie indus. 
trin. 

79" 

3 

Dr. Cbander 
Sbekbar 
Tripatbl 

ShrlIa,dish 
Awa.tbi 

Shri Shantf 
Dbariwal 

Shri Basudab 
Acbaria 

Sbrl Eduardo 
Falcfro 

Shrl C. Jaup 
Roddy 

Sbri Ram Pyare 
Panika 

1 
I 
I 

J 

" 5 

H M 
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175. Need to take immediate Sbrl Mool CbaDd 1 meuurel to ltart a lupor. 08 .. 

fast traiD on Jodhpur. I 
Abmedabad meter·lauBe I 
line and to provide Itan. I 
dard amODUie. to the I 
paalCDpn at variou. t 
lIation. on metre·lallle , 
linea in aajaatban. I 

I 
176. Need to reatore tele.rapbic Sbri Oopa) I 

faeUIt!ea in all the POlt Krishna I officel iD lC.akioada town Tbota 
in Andbra Pradelb. 

I 
177. Need to implement the Shri Somnatb I 

cadre review propo.1 for aath I 
doc ton .ervinl in I 
C.R.P.P. I 

I 
178. Need to utend the Sbrl Harlab 

, 
I Vayoodoot aervic:e to aawat 

~ 4.4.86 0 10 Munuot In Pitboraprb 
dl.trlct of Uttar Pradeab. 

179. Need to inerea. the aup- Sbrl Dbuat Slnlb 
ply of water from Shab· 
dara and Hyde,pur to meet 
the requirment of drlnklDI 
water in Delbi. 

180, Need to ltart coDltruct/on Sbri Ram Dbapt 
of broad pUBe and metre Puwan 
aallle railway linea bet. 
ween Oarbban .. -Sama.ti-
pur and Sakri-Ha.anpur, 
reapoetlvely. 

181. Need to act up a Seamen Shri Sbantuam 
Rcc:rukln. Centre in Goa. Naik 

182. Need for ICttina up an Shrf Ramuhray I Enforcement Cell for COD_ Pra.d SiDlb 
duct in. laboratory teltl of . , 
vuious inlOCdddea, J 
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183. Need to take effectivo Sbri "aaku 1 mChura for immediate Ram Sodi 

ialtallatioa of bio-pi I 
plaat. ia Baltar diltrict of I 
Madb,a Praclelb. I 

184. Need to open an iDltitute Sbri I. Rama I 
in every backward diltrlc:t Ral , 
of couatr, to train aUrIOl, 
compounderl. driven, etc. I aad belp tbeat In lettiBl 
jobl abroad after traiDinl. I 

I 185. Need to drop tbe propOlaI Sbri R.S. Kblrbar I of merliol Bbarat Baiaaa I Compan" Muzaffarpur, 
Bibar witb a lick indul- I trial unit of Welt Benpl. 

~ 1.4.86 0 II 
186. Need to brlol tbe eotlre Sbrl Mullapal., 

Malabar area of Korala Ramacbaodrao 
UDder T.V. coverqe. I 

I 
187. Need to take Immediate Sbri Madan I 

I meuUrel to check e.plol. Paaele, I tatlon of cblld labour la 

I tbe couotry. 

I 
188. Need to completel, ex- Sbrl p. 1C01aada1. 

empt " all the componeatl ,.Iu 
01 power tillers from ael. 
dut,. 

189. Need to 18nc:tioa aa Dr.C.P, 'lbakar 
Atomic Power Plaat ia 
Bibar to meet tbe power 
requfremeat of tbe Stato. I 

I 
190. Need to iatroduce Tel. Sbri· C. Bboopathy I proara- la die net-

J work proarlllllal of 
Doordarlbaa. 
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191. NoecI to declare walerWay Sbri A. Chari •• 1 [rom TrivendrulD to 
Cocbla .. NatioDal Water- I 
way aDd take; DCICOIury I 
actioa ror Ita developmeDt I 
duriD, the ~t  PlaD. I 

I 
192. Need to COD.truct • Smt. Ulba RaDI I 

'Dbalal Na,ar' in Alilarh Tomar I 
dlltrlet of Uttar Pradelh. I 

193. Need to take immediate Shrl Somaath I .tepa ror propet rUDnin, Chatterjee 
or Abmedpur.Kalwa and 
Bardhaman.Katwa railway 
linea, cODvenioa thereor 
to broad laUle and to 
Datlonalise the A;K. (N. G. ) 
Railway CompaDY Limited 
to alleviate the .. ufFerinl. 
of a larle Dumber or paa-
aeolOr •• 

194. Need to .tock 'the Iteel Shri K.V. 
material at the yard of Thoma. 
the Steel Authority or 
India at WelliD,toD Island, I 
CochiD. I 

8.4.86 0 > 14 

\95. Need to instal a T.V. Prof'. P.J. I traasmitter iD PatbaDe- lC.urieD 
mathitta dlltrict or Kerala. I 

I 
I 

196. Need to take Immediate Sbri Mublram I 
Itepa to Itop wa.tap or Saikia I 
flared ... aDd sct up a r 
au cracker com.,lell ID I 
AIIIID. I 

• 
197. Need to take neceslary Sbrl Brabma I DIOUUrcl ror early, com- Dutta 

pletloD or Tebrl nam 

f Projac:t in Utlar Pradesb. 
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198. Need to ItreamJlae tbe Sbri Birbal I 
procodure reprdial Iraat I 
of loaal to tbe educated I 
uDClmployed Harijaa I 
Youtb aad otber. ia Sri I 
GaD,aallar district of I 
~t aa. , 

199, Need to live financial 11- Sbri Sarfaraz I 
ailtaace to Bibar Govera- Ahmed I 
meat for coa.truclioa 01 I 
bridp la Navadib diyl- I 
.Ioa of OIrdib diltrlct of J Bibar. 

200. Need to eatabll.b Hiab Sbri BbattalD 1 Power T.V. Traa.mitlorl SriralllllDUnby 
at Villkbap.taam aad .1 
Vij.yawada aad a T,V, I 
Studio colDple& at Hy- I 
der&bad. 

I 
201. Need to iatroduce Malia- Sbri Chlatamaaf 

Qadi B&prell for providlal PaaiJrabi 
direct rail liak bot ...... 
weateI'D put of OrI .. 1 aad 
Bbubaaeebwar , 

202. Need to eDiure fClular Sbri J_k Raj 
paYlDlllt of reat or allot- Gupta 

meat of alternate Ilad to 
tbe IlDdlell Hlrijaal aad 
refa ... whOle JlDd. have 

~ boea acquired for tbe COB-
9.4.86 0 10 

Itructioa of a defeace 

I 
CblDHI la Jammu diltrict 
011 &; E. 

203. Need to ltart weir .... SmI. Suadenratl I acbema for ''01lI0II fa Naval PrabIIa-
Karol Bqh area of tar I 
Deihl, I 
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204. Need to direct tho Reals-
lrar General of ladla to 
coaduct a lurvey of dil'o-
renl ethaic aroupa iD 
Ladakh for araatlal Sche-
duled Tribes StaiUl. 

205. N-S 10 ,reco~l der tbe 
decilioa rcprdial closure 
of lub'POIt offlccs ia tho 
rural areas of Uttar 
Pradelh particwarly ia tbo 
diltrict of Kaapur. 

206. Need to lake immediate 
actioD to abolilb tbo cop-
'ract lyattm in Chromlte 
mlaoa la Orll.a 10 II"e 
relief' to thoulaacll of tri. 
bal labouren. 

207. Need to take urlent stepa 
to reopen Alhot Paper 
Mill, Darbhaula ia 
Bihar. 

208. Nted to take Dec.-tUary 
measures to .. ftluard 
the interest. of powerlootD 
worken enlaaed In the 
manufacture of coloured 
uren in MaleSlon and 
otbtr parts of Maharashlra. 

209. Nccd to fulfil the mini· 
mum a~ c rrquirement. 
of Primary Schools. es-
peciRlly thOle located in 
rural areas to the counlr,.. 

210. Need to declare Nallar 
Mal5hel Kalyan Ohlt Road 
as Nalional Highwly. 
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shrl p. Nlmayal 

Sbrl Jagdiab 
AWol.lhi 

Shrl Saral Kumar 
Dec, 

Dr. G.S. 
Rajban. 

Sbrl Sitaram 
S.yajl Bhoye 

Shri Chinlamani 
JeDa 

Sbrf ·S.O Gholap 

, 
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4 5J 

H  M 



1 2 

211. Need to declare Abmed· 
aapr Port al a Natioaal 
Mooumoat aDd to remove 
reatriclioDi on the eDtry 
of yi.iton mto the Port. 

212, Need to ItreamiiDe tbe 
procedure reprdiDI 801oc. 
liOD of membon of tho 
UDioD aad State Public 
service Commis.ioDi aDd 
to briDI about neccasary 
cbaolos ia tho metbod or 
HloctiOD of caDdidates by 
theH CommiuioDl, 

213, Need to drop tho pro· 
posal ror import of foreilo 
lecbnololY iD the field or 
pbotoYoitaics, 

214, Need to prevcot tho 
closure and sbilliD, or 
ractoriel rrom Bombay. 
ThaDe and Ambornatlt and 
allo 10 take olher remedi· 
al meuuros in Ibis 
reprd. 

21 S. Need to cODducl IUrvcy 
of forts of hislorical/arcbi. 
tectural value iD RajastbaD 
and arranp for Iheir pro-
"per mamleDance, 

216, Need to fate necel.ary 
ltepa to cbeck Ibe manu_ 
'aclure and sale of IpU. 
rious mUll in the counlry, 

217, Need to inCl'eate the flDaD-
cia I allocation made 10 
Ullar Pradelh during" Se. 
venlh Five Year Plan. 
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Sbri}YalbwaDtrao 
Gadakb Patil 

Sbri Mool CbaDd 
Daaa 

Sbri Basudeb 
Acbasia 

Dr, DaUa SamaDt 

Sbri Jujbar SIDlb 

SDlt, Krishna 
Sabi 

!hi'l HaHz 
Mohd, Siddiq 
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21B. Noed to alleviate tbe mi. Sbrl a.M. I 

.rlea of tbe workerl of Baa.tnlla I 
Gwalior RayODI factory I 
at Mavoor In JCerala Iylnl I 
closed for palt over nine I 
mouths. I 

219. Nood to conltruct a por. Smt. D.K. I 
manont concrete bridge Bbandari I 
over TCHta river to eD- tll •4•B6 0 10 lUre amootb 80w of trallic 
to aDd from Sikldm. 

I 
220. Need to provide additioual Sbrl Virdhi I 

I fiaaacial auistaDco to tbe Cbaoder JaiD I State GovernmeDt 01 Rajal-
tbaa to enlure lupply of I water from Narmada river I for Irri,llioD purpolOi iD I Blnaer and Jllore dil- I trictl of IbjaltblD by 
1991. I 

221. Need to lafeluard tbe in- Sbri ArvlDd I 
I t_tl or tribal familia Nctam I realdlDI OD forat Iaodl I before comiD, iato force , of tbe Forcat PrClllrYaliOD 

Act, 1980. J 
222. Need to Itan I direct n. Sbri Virdbi , 

Prell train betWOCD Jodh. Cbaoder JIID I pur aDd Abmedabad ,I. I Bbllr •• I 
I 

223. Need to tlke Deco&III'y Sbri SatyeDdra I 
_&lurel to protect tbe NaralD 5IDha I 
IblpplDI IDdUltry. I 224. Need to diven the N .. Sbri Banwarilal I tloa •• Hiab.a, puslq Purob1t I thl'CMllb Nqpur city to 
tbe outer lide or tbe I elty. I 



87 

2 3 4 5 

H M 

225. Need to lOt up more Sbri Golam 
B.S.P. poItl all alOlll tbe Yazdani 
Bualaclem border to en-
lure tbe lafety or life and 
property of Indianl Iivin, 
on tbe borcler. 

226. Need to open more buk Smt. Geeta 
braacbel in Mic1napur Mukherjee 
dlltrlct or Welt Ben,I. 
aDd provide one Rural 15,4.16 0 12 
Development Officer in I 
pch Branch. I 

227, Need to conduct survey Dr. C.P. t of places or tourist Impor_ Thakur 
I tance In Bihar and pro-

vide oeceusry .assiltance 
for tbeir development. 

228. Need to implement the Shri Jaadlsh • propoaed Kanpur Gan,. Awalthi I 
a~ Project durlnl tbo 

J Seventh Five Year Plan. 

229. Need to provide fundi for Shri Aziz Qu .... hi 1 link ina Satna, in Madhya 
Pradesh with otber impor-
tant citiel of India by 
S.T.D. and brln, aboul 
necoua,y improvements in 
the walkin" of It. Tele-
pbone Department. 

230 Need to .Ive Bnanelal Smt.Ulba 
aulltuce to tbe Maba- Choudbury 
rubtra Cotton Pederation 
for purcbalinl cotton 
from tbe farmen In 
Mabaralbtra. 

231, Need to ensure adequate Sbrl Hafiz Mobd. 

r86•4,16 ud early paYlIICDt to tbe Siddlq 0 14 
farmers for tbeir produce 
pUlcbaed by P.C.I. 

I tbrougb ita various aaen-
cia. 
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232, Need to declare Raval. Sbri·Brabma I Jauapur area of Uttar. Dun 

babl aod Tebrl diltriCll 
of Uttar Pradelb.. tribal I 
are .. , I 

I 
233. Need to atop t~ evlctioa Sbri MaDkuram I of tribal. IOttled ia tbe Sodl I forest laads bf Buter dis. I triet of Madbya Pradesb, 

234, Need to .bift tbe bead- Sbrl Sarraraz 
quarton of Damodar Abmad 
Valley Corporatioa to 
MaltbaD ia Bihar, 

235, Need for early completloo Sbri Balwaot Sinlb 
of railway projocll in tho RamoowaJla 
Nortb-Eastero parta of 
lodia, 

236, Need to provide diesel oil Sbrl Gopal 
at .ub&idbed rates 10 K.rlsbDa TbOla 
ImaHer albormeo of 
ICakioada 10 Aadbra Pra. 
delh, J 

237, Need to take IIOCOIIIlry Sbrl V,S, 1 ..... ures iocludial ade- Vijayarqbavaa I quate Ceotral .. llltance I to provide relief to the I drooaht affected people 
, I 10 K.erala. 

238. Need to uparade Junior Sbrl Ja .. aaatb I 
I NaVYUI Scboo" to Seaior Praud 

}17,4,86 NaVYUI School. to eo.ure 0 ,16 
autOlDlltic admillioo 01 
the .tudeat. of Juniqr I wlallo Senior wIDa, I 

239, Need to .trea.Dt1De the Sbri Al'YiDd I markotial facJud. for Nelam 
foreat producta 0; tribal I ...... oU'adbp ..... h. I 
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240. Need to fill up tbo Salit. Sulldenrali I 

n.ervalioa quoca for NavalPrabhabt I Scbeduled Cute and 
Schedulecl Tribe caDeli- I 
dates In lO"raIDCat Mt- I 
Wca i. aroup "0" poI'l. I 

~ 
24 •• Meed '0 11"10 ur ... tl, SlIri Jault It., • tIao clalml or rerulees Gupta t 

froaa Paltillan occupied I 
area of J" It ac4 .... t 
coafer cllianmip rilb'l OD t 
refuaeea who miara,ed to • J&K frOID Woat I Paki.tan at the dmo of 
partltloa. 

242- Need to withdraw die SIIrt 'HanaaD 
Muala Womell (Protec- MoIIah I 
doe of IliIbta oa Divorce) I 
Bill, .986. I 

24'. NeIld to take ""'f7 Ik. A. K-'·.iAi I' IDHIUI. to 101" the 
ditliculti. faced ." I 
I.D.P.L. and allocate 

j 
su8icioDt worttl... capl,1I 
fUDdl to It. 

244. N-'toletupa tberlDal Sbri .laral SIDIh 
power ltalion tp mot the I power requireaacat or I Delbl. I 

245. Need to opeD bnDcbel of Shri Mobd. 
f 
I Aarlcultural Devrlopmeat Mabfooe Ali I 

But ill AllpoJ. Padall Itbaa 

J and ...... Il ill J3&ab .... 
trict or Uttar PndoIII. 

246. Need to set liP lDduatriel Sbri DaI 1 AD public lletor ID e¥WJ CbaadorJaia 
di.trlct 01 Madhya Praclab 
pardcalarl7 BIIDdeltbaad • 

.. ' 
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247. NcecI to ... ·.t.rt tbo 

Roht.. 1I'0up of IDdua. 
Iriel, Bihar. 

248. Need to revert to earlier 
time .chedale and route 
of .uper fait traiD' 91' 
and 916 rUDDin, betweeD 
Puri and New Delbi. 

24'. Need to provide electricity 
to the boula in the 
un.uthorised colonies of 
Delhi and also to the 
farmen lor threshiq ot" 
,rain •• 

2'0. Need to eoonoct Ahmed-
nasar tOWD with VII,udoot 
1On'K:.. 

251. Need to ,ive early 
clearance to tho Pola-
varam project or Andhra 
Prade.h. 

252. Nerd 10 leI up a record 
unit 01 Dilat.1 ElecironiCl 
Swilchin, Equipment 'ac-
lory II Ban •• lore, 

253. Need to OpeD the· blocked 
routea OD roads l7in. in. 
complele on the border 
or Rajasthan and Madh,1 
Pradesh Siaies. 

2'4. Need to inlroduc. a train 
berween Delhi and KaD. 
par Iceepin, in ,.iew the 
diffic:ullies faced b, p ... 
IOD.er. due to cancellation 
of ASlim Mail, 
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Prof. K.K.. Tow.ri 

Shri ChiDtamanl 
Jcoa 

Sbri Bbarat SJa,b 

Shrl Vashwantrao 
G.dakb P.tli 

Bhri OOJl,1 
KrishDa Thota 

Shrl V S. 
Krishna I,er 

Sbrl Jujhar 
Slnlb 

Bbri Ja,di." 
Aw •• tbi 
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255. Need to ,Ive clearance to Sbrl Ram Pyue I 
a ailllie Super Pboapbate Puilta I 
Unit in Kbaapur Sbab I 
Salcmpur viUalO of Faiza- , 
bad district of Uttar Pca-
dClb In private uclor. I 

I 
2S6. Need to adopt protoc:t lye Sbri aadha ItaDt I 

( I measura 10 aafOluard tbe Dl,al 
I interests 01 f.rm worken 
I Ineapacleated iD thresher 
I aceideats. , 

257. Nccdto develop Pipaeya Dr. Chandor I 
vmaac in Baitl district of Sbekbar Tripathi I 
8U1ar at a tourist contre. I 

I 
258. Need to llye earl,. Sbri Anadi Cbaru ~23. .86 0 14 

clearaocc to tbe proj,ouJ Du I 
for tbe littln, up of a , 
CelDent plant at Jcypur In I 

"\- Ori.a. I , 
259. Need to treat revenue Sbri V. Sobhana- I 

,,/llaac u "dellacd area" dneawara Rao I 
instead oC Talultl Bloct I 
for crop inluraDco and 

, 
to iDClude colloo, tobacco, 
lupn:anc and chlllln alao 
in tbe cropi wllraaco 
achcme. 

~ 
260. Need to lappl, Alcohol Shri Somnatb 

(Rcctl6cd IPlrlt) to WOIC Cbattcrjee 
Bcnp' for manufacture of 
Homoeopatblc modlcia_. 

261. Need to illUO a com- . Shri kamOcmal 
memorative stamp In lata" 
memo!,], .01 Sbrl Ram 

J Prasad 8111D1I. 



202. Need to PaDt ;ealio"', 
aad other beeefttl to 
tbe emplo,.. cJf .... a. 
yui l!IeYa Mudal" io 
Madbya Pradelb. 

263. Need to provide S.T.D. 
facility 10 Goodi" Bbatl. 
dara aad Tumlll' Telo-
phoae Ellchaa.el aad la-
crouo the exilti.,. capa. 
city or Bhandara and 
Tum .. r Exchaa .... 

264. Need to fill-up ,the exl .. 
tial vlClnciea or Judaes in 
tbe Hlah Court ot Andbra 
Pr.lb. 

265. Need to elltend aeee .... y 
relief to tho people 
aft'ec:tod by racedt bail. 
.torm ia Montesw.r, Pur. 
balthali aod Nanda,ha. 
blocka or a'~ .u .... 
diviaion ia WI.t .0111. 

266. Need to connect Chlttor. 
.arb ia RajulI¥ID wltb 
Vayudoot Service. , 

267. Need to open adeast loa 
purcbaso ceaares io each 
Development Bldek of 
Utllr Pradesh ror the 
purchase 01 rabi CJ'9P. 

268. Need to include Mailhifi 
in the Biabth Scheeld. or 
the Conatltation. 
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1IIr! MobaD'ai 
;Jbikram 

Shri lteshavrao 
Patdhi 

thrl C. 
Jan .. Redd, 

Shri Saifuddia 
Cboudhary 

Prot. Nirmala 
Kumari 
Sbaltawa. 

Sliri thoairaat 
"'abra 

Dr.'Cl.S. Ra ~ 
:: 
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269. Need to 1I0k up Tbakurani Sbri Harihar Sona I 

IrOD ore miDei or Orilla " 

with the Steel Plaot pre- f 
ferably Rourkela Steel 

J 
Plaot to preveat retnmcb-
meat or mioe worken. 

'I 
270. Need to aiw Jlcence ror Shrl Kammodilal t 

aettlna up a Cement Pac- Iatav 

1 tory In Morena district or 
Madbya Pradesh. 

~28.'.8' 271. Need to rehabilitate Smt. Sunelervatl 
Ihu.ai, Jbonpri and loot- Naval Prabblbr 0 08 path dwellers or DeIhl. 

272. Need to provide more Dr, G. Vijayarama 
lundl to tho State Rao 
Gowroment or Andhra 
Pradesh to lolve the 
problem or drlokinl 
waler. 

273. Need to maiolala 1981 Shri p. Kolanelal-
'lSI corms for finished ve1u 
lealher. 

274. Need 10 provide araotl Dr. Chander 
to tho larmen for pur- Shethar Tripatbi 
chuloa dlosel, traclors 
and otber equip_tl. 

275. Need to declare BbubaDel- Shrl CbiDtamani 
.ar Air Port as CUltomS Paoiarabl I 
airport aDd Bhubancswar I 
city al customs "are- I 
bouliDa ItalioD. J 

276. Need to set up the pro- &bri V.S. Vijaya- 1 POlled electronic ",ilchina rapavaD • lactory at Palsbat in I 
K.eraJa. I 



1 

277. 

278. 

.2 

Need to proviclo ItOPpap 
to Nllaacbal aDd New 
Nilaachal Bxprcu traial 
at Jaipur·Keonjbar Road 
Slation ia Odua. 

Need to take measur. to 
coatrol aad prevent air 
aDd water pollutioa at 
Brajarajnapr In Sambal. 
pur dlltrict aDd Talcber In 
Obenkaaal diltrict of 
Od .... 

279. Need to develop Bitboor 
towa Dear KlDpur u a 
tourilt ceotre. 

280. Need to bria, about 
necesary modlflcatlonl in 
the Schedule for Sche. 
duled Cal" and Scbedul-
ed Tri_. 

281. Need for early comple-
tion of intenlate Dur,a. 
pur-JalDlbeclpur 400 tv 
line to meet the power 
requirement or Orilll. 

282. Need to provide alterna. 
tive employment to Yoaa 
t-=ben beiDa removed 
from aervlce by Itendri,a 
Vidyalaya Saaptbaa. 

283. Need for upaDlloD . of 
Inluraac:e aervico in tbe 
Slare or Sltkim. 

284. Need to take DfIOIIIa.., 
"Iuree to root out cor. 
ruptlOD rrom amODp, &be 
Ooverumen. e l~. 
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Shri Anadi 
CbaraD Ou 

Sbri Sriballav 
'aDI.rabi 

Sbri Jqdllb 
AWUlbi 

Sbrl Ram Pyare 
Panika 

Smt. Jayanli 
Patnaik 

Dr. Sudblr Ro, 

Smt. D.E, BhaD-
etari 

Sbri Mool ChaDd 
0. .. 
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285. Need to rei ... more 
fund. ror CODiCructioa oC 
~ Cor tribal ramili .. 

dllpjac:ed due to Daada. 
kamya Projocr in Koraput 
district of Ori .... 

286, Need to take etrective 
measures to control mala. 
ril In the counlry, 

287. Need ror construction or 
an IU.weather road 10 
ZU.kar Ind Lin"bed 
areal or Leb in J & K 
with tbe belp of Dor.r 
Road, Orllni.lllon. 

288. Need to take measures to 
mike Scheduled Cutes 
Ind Scheduled Tribei 
Commiuioa more elfee. 
tlve, 

289. Need to provide Onancial 
assistlnce for the develop. 
ment or lJppada Villalle 
in East Godawari district 
of Andhra Prade5b as a 
Couriat CDOtre, 

290. Need to appoint adequate 
number or Itatr in tbe 
ORice or the Central 
Board or Film CenSOR, 
Madra, 

291. Need to haodover tbe bis. 
toricll buDdin, presently 
boulin, tbe Institute or 
Advance Studiea to tbe 
Himacbal Pradesb Go-
vernment. 

3 

Bbri K. Pradbaai 

Sbri Madan 'ancley 

Sbrl P. Nam,yal 

Sbrl Blrbal 

Shrl Gopalkrllbna 
Thota 

Sbri A.C. Sban. 
mupm 

Sbri K.D, Sultan-
puri 

I 
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292. Need to take Dec .... ry Sbrillaludeb I 
mc&lurea to ufeluard tbe Acbaria I 
iateratl or worul'I ud I 
thoir ramiliCf ID tbe I 
labour cOlODY of Orient 

J Power Cable. Ltd., Kota, 
RajaatbaD. 

293. Need to direct Uttar Sbri Raj Kumu 1 Pradesh GoyernmeDt to Ral 
IraDt Sre arml IiCCDc:ea to 
all tbote penoDi wbo 
require &Hm for I_uiae 
reaIODl. 

294. Need to expaDd tbe cape- Sbrl MuJlappall, 
city of traDlmltten of All RamacbaDdraD 
JDdia Radio Statloal ia 
North Kerala. 

295. Need to lOt up a.riculture Dr. Prabbat Kumar 
baled IDdultri. iD the Milbra 
rural areal iD tbe couatry 
aDd take Decenary aDti. 
pollutioD measur. before , allowiDI lucb iadustr .... 

296. Need to take DCCeI8ary !brl Jaadllb I 
measur. to provide 'rapid Awatbi I 
traDlport I,.tem' bet'WeIID 

-I 
KaDpur aDd ~ Dearby 1 
towal. I 

297. Need to look iDto the- SIIrr R.N. Naale ~ J. .'~ t 14 
tccbDical competeDce of Gowda 
tbe We.t GermaD 'Irm 

I (K.p.W.) berore .wardiD. 
cODtract to tbem by LI.-

I nile r oratl~ lJAl., 
for Supply or "lItleated 1 
equipmentl. ,-

298. Need 10 repair ad dove- Sbri p. PeDe ....... ,I 
lop Buc:tiDIbam Canal. 

.·,m·, 
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299, Ncod to take efrectivc 
melllJtOl to cbeck ponu-
tlon caUied by tobacco 
duat 10 tbe districts of 
Btab. Parukhabad and 
Malnpuri of Uttar Pra-
dab. 

30". Need to tako necessary 
remedial mealures to con-
trol pollution caused by 
varioUi industrial eate· 
blisbmenta in Mirzapur 
district of Uttar PradMb, 

301. Need to provide facilities 
in all T. V, centm in 
Kerala for relayioa pro-
,r&m1llOl in Malyalam 
from T.V, StatloDiln Tri-
Yandrum, 

302, Need to convert tbe na-
tional hilbway bolween 
Danaalore and Nelaman-
,ala into a double road. 

303. Need to atend the Tirorl-
TUlllUr Road PuIeD.er 
train upto ~drara 

towa and conYel1 Chan-
drapur-GondJa.Jabalpur 
Darrow pup railway line 
Ioto'broad "UP. \ 

304, Need to lOt up the pro-
poaed lteel pl ... t at 
Daitari in 0riIu. , 

30S, Need to onlore that deve-
lopment of billy _001 
iI oot hampered htcauae 
of the implemootatioo of 
Porest Coo..-vatioo: Act, 

97 

Sbri Mobd. Mab-
fooz Ali !thaD 

ShrllRam Pyare 
Paolka 

Sbrl V,S. Vijaya. 
ralbavan 

Sbri O,S, Buavaraj 

Shri Keahav Reo 
Pardbl 

Shrl Auadl CharlO 
Du 

Sbri Brahma Dult 
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306. Need to limit the LPG 
cylinder qouta to one tbou-
IaDd cylinden per dealer 
for en.uriDI .pcedy deli-
very to tbe CODlUlDen. 

307. Need to provide .topp 'F 
of tbe Chetak Express 
Train at Hanauli railway 
atation 10 RajaatbaD. 

308, Need to increase tbe 
number of direct trains 
from tbe melropolitan 
citiea to Kerala aDd allO 
run adequate nUlDber of 
summer Ipcc:ial •• 

309. Need 10 provide c(lmpco-
IItion and rehabilitation 
IranI. to lbe pcflOllS 
wbose bouses and crops 
have been damapd due 
to ~a,er 10llinl in I.1dna 
OaDdbi Canal and olher 
arca. in Rajallban. 

31 (\. Need to connect Ranak-
pur Jain TelDple in tbe 
Aravali Hill. or Rlljasthan 
with Vayudool lervice, 

311. Need to introduce Vayu-
dool service linkinl Tri. 
"andrum and Cocbin wilh 
Kumali in Ihe western 
Obala rqion. 

312. Need to decillre Kalabandi 
district of r ~'R al a 'No 
Indultrv Dktricl' and ,ive 
mc:enliYCI ror sellinl up 
industries in Ibat dlltrlct. 
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Sbrl' Balwant SiDlb 
Ramoowalla 

Sbri RaID Sinlb 
Yadav 

Shri K. Mobanda. 

4 

J 
Sbl i Birbal 1 

Sbri M 001 Cband 

Dal" 

Prof. p.J. Kurien 

Sbri Jaganaatb 
Palnaik 

I , 
I , 
I 
I 
I 
I 

I 
I 
I 
f 
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313. Nled to retain tbe Ad-
vanca Plood Poreca.tinl 
Division.fa Burla and to 
let up braach. ther.or 
at lOme otber plac:ea in 
Ori .... 

314. Need to take Decotlllry 
mealUreI to praorw 
'Salar' tl1lOl in' Chittor-
.arh. Rajaltbaa. 

3 I 5. Need to ,faat early cleaf-
anco 10 the Super Ther-
mal Power Project pro-
posed to be set up at 
Talcher la Orll ... 

316, Need to build aeceaary 
Infrutructute lor tho 
ra,ld ecoaomlc dewlClp-
meat of Tripura. 

31 7, Need to araat de juI'C 
recoanitioo to All ladia 
Keadriya Vletyalaya Auo-
clatioa (AIItVA), 

318. Need to iatroduce ladi. 
pDOUI dry land Ilrm-
Ina tecbaolOl)' la areal 
which Iact irrlp"oa faci. 
litles, 

319, Need to uadertake a I...., 
01 water loued area. Ia 
the couatry aad take aeco-
.... y _res '0 .. ve 
Clops from cleatruttlon Ie 
Iudl ..... 

320. Need to eucute the work 
of Sakri·Hauapur raU.., 
liDe. 
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8mt. J.yaatl 
Pataaik 

Prof, Nlrmala 
Kumari 
St.attawat 

Shri Cblatamani 
Paailrabl 

Shri Hannan 
Moliah 

Sbri SyecI S ....... 
buddla 

Sbri Chla' ....... 
Jcaa 

Sbri Ram P1Qan 
P .... 

Dr. O,S. a.i-..... 

I 
I 
I 
I 
I 
I 
I 

J , 
I 
I 
I 

I 
I 
I 
I 
I , 
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321. Need to provide addi. 
lioaal fia.aclal auistaDCe 
to the tuae of RI. 13.56 
crores to the Goverament 
of Madhya Pradesb ror 
impJemeDtin, water lupply 
schemes ia problem vii. 
la,ei aDd townl •. 

322. Need to erect a monument 
la memory of late Sbrl 
Slbte Ha .. a. 

323. Need to extend 
a.i,tance to the 
(T_tile) Milia 
Ltd., Bombay. 

8DaDeial 
Kamla 
Private 

324. Need ror coaltraetloa or 
bridan at railway croa-
liDII over Datio.al bl,h. 
ways iD the eouDtry by the 
ran.ay admiDlstratioa it-
eelf. 

325. Need for improvcimeat of 
TelecommuDication. servic-
es iD Kan,ra, Hamirpur, 
UDa and Bilaspur districts 
of Himachal Pradesh. 

326. Need to extend BDaneial 
aasiltaDco to the lUDe of 
rupees . teD crorea to the 
Government or Himachal 
Pradesh to provide relief 
to the viietims of tbe reccot 
earth-quake. 

327. ~d to CODstruct Natio-
nal Hiabway IinklD' 
RajabmuDdry and Na,pur 
by a direct roule. 

180 

3 

1t1ll. Pusbpa Devi 

Sbrl Am Quresbl 

Sbri VIjay"N. 
Patil • 

Sbrl Dal Chaader 
JaiD 

PrOf. NaraiD 
Chaad Parashar 

Sbrimatl Cbaad-
rub Kumari 

Shrl Sri Hari Rao 

I 
I 
I 
I 
t· 
t 

, 
I 
I 
i· 
I 
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328. Need to live protectioa to ~ "",~ 11 I 
tbo iadlpaolll iDduatry daivelu , 
maauractwiDi wattl. 0Il- I 
tract UIOd ia leatbot taD-

1 D ..... 

"', 
329. MOld to· prevido special SIIri Slrat Kumar I. 

raada for ptjtcbauD, a .. Dilb I 
quete lIulMcr «...., I 
mouDted rip to tbe State 
Govcrameat 01 Orilla lor 
.. lin. affoeted diltrict. 

330. Need to provide adequate Sbri 1I.N. Reddy 

J 
fiDUCial ualltaace to tbo 
State OOvemmeDt or Aa-
dbra Pradcab to overcome 
severe drou.bt lituatiOD 
provailial ia tho Stat •• 

-
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POSITION RBGARDINQ RBCBIPT OP REPLIBS PROM MINISTERS 
CONCBRNBD AS ON 16.6.1986. 

~!
AI 
OD 

Total Number 
or ma;'ra 
railed· 

~ 

Proareel of repliea _t to the Members 
.ad copies tbawl 
endorsed to Loll &abba 
Secretariat 

3 

PerceIIla .. of 
repli .. I8DI ·10 

tbe Mom'" ." 
1M Min.len. 

4 

~I ~~~ ~ ~ ~ 

16,6.86 6~ 50 

(13th MfUCh, 1985 to 20th Mil)'. U85) 

16.6.86 351 288 82.3r. 

nIrd 8eaIaa 

(23rd lilly, 1985 10 29th '-'",111', 19"> 

16.6,86 158 114 72" 

r ... tII s-Jaa 

(18th NONmber. 1985 to 20th ~'" 1985) 

16.6.86 150 111 74" 
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21. STATBMENT SH'OWING TIMB TAKBN ON VARIOUS KINDS Of 
BUSINESS 

BUliDOeI 

ADJOURNMENT MOTIONS 
BILLS 

<a> Government BiIIl 
(b) Private Memberl' Bille 

BUDGBTS 

<a> Railway Budgot 
(b) General Budget 

CALLING ATTENTION NOTICES 
(RULE 197) 

DISCUSSIONS 

Ca) Short Duration Diecus.ions (Rule 193) 
(b) Half-an-Hour Discusiloni (Rule SS) 

MATTERS UNDBR RULE 377 

MOTION UNDER RULB 388 

PRESIDBNT'S ADDRESS 

QUESTIONS 

RESOLUTIONS 

,a) Government Resolutionl 
t b I Statutory Reaolutions 
(c) Privlte Members' Resolutions 

STATBMENTS (Rule 372) 

OTHER MATTBRS luch al Oath or Affirma. 
tion,' Papora laid on the Table, Obituary 
RererenCOl. QUOltionl of Privilep, Pointl 
of Order, Penonal Explanationl etc. 

Time ~tq to 

lakca tM tOlaI time 
takeD 

H 'M 

6 45 1.9 

-63 29 17.7 
12 05 3.4 

@19 28 5.4 
113 48 31.7 

10 11 2.8 

22 59 6.4 
4 37 1.3 

8 18 2.3 
0 01 

13 20 3.7 

43 36 12.1 

@II 58 3.3 
-0 39 0.2 
11 38 3.2 

2 34 0.7 

13 52 3,9 

359 18 100.0 

-Joint dltcullion took place on certain Statutory RClulutionl ld~ Statemont 
No. 17 (iii) SI. Nos. J to 3 and 5) and Motions for coDsidoration of the 
connected Governmeat Bill. ld~ Statement No.3 (i> 8i. Nos, 6, J I, 18 and 
26). Time taken OD Joint discussion has been 8boWD under Government Bills. 

@ Joint dlscullion took place on a OovcrnmC'nt Resolution [vldt'Slatement 
No. t 7 (Ii) 51, No. I), (ii) Demands for Orantl in respect of Budget (Rail. 
ways) for 1986.87, (iii) Supplementary Demands for Grants (Railways) for 
1985-86 and (iv) Demands for Excess Orantl (Railways) for J 983.84. 
Tin.e takcn on joint discussion bas betn ihown unC:er Railway Budgel, 
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